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CORAM:
Hon’ble Commissioner
SHRI SURESH CHANDRA
ORDER
(04.06.2021)

The Appellant Saraswat Coop Bank Ltd., Mumbai, through its authorised
signatory filed second appeal dated 27.4.2021 as an aggrieved party against the order of
First Appellate Authority, RBI in Appeal No. RBIND/A/P/21/00046 in RIA
No.RBIND/R/P/20/04044 dated 15.2.2021. The Appellant submitted that the respondent
vide their orders informed him of their intention to disclose the information sought by the
RTI Applicant, Shri Shailesh Gandhi. The Appellant also filed an urgent application
dated 12.5.2021 stating that the Respondents by their letter dated 23.2.2021 called upon
the Appellant to produce a stay order from CIC restraining RBI from disclosing the

information and in the absence of such stay order, the information would be disclosed to
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the Applicant. The appellant further prayed that If the information, which is confidential
in nature, once disclosed, irreparable damage and huge loss will be caused to the
Appellant.

The Commission after adverting to the facts and circumstances of the case, and
perusal of records, observes that the appellant has prayed for interim order restraining the
CPIO/FAA from releasing the information in terms of RTI application. In terms of the
prayer, the second appeal is admitted and keeping in view of the urgency, the operation
of the FAA’s order dated 15.2.2021, mentioned in Para 1 above, is stayed till further
orders.

Copy of the decision be provided free of cost to the parties.

Sd/-

(Suresh Chandra) (FsT 95T)

Information Commissioner (AT ATY<hH)
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Addresses of the parties:

Central Public Information Officer

Reserve Bank of India, Deptt. Of Supervision,
Central Office, WTC 1, Cuffee Parade, Colaba,
Mumbai — 400005

First Appellate Authority and Executive Director,
Reserve Bank of India,

Deptt. Of Supervision,

Central Office, , Cuffee Parade, Colaba,

Mumbai - 400005

Shri Shailesh Gandhi

Saraswat Coop Bank Ltd.
Corporate Office, 5 Floor,
Emanath Thakur Bhavan,

953, Appasaheb Marathe Marg,
Prabhadevi,

Mumbai-400025



